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ITEM NO.1               COURT NO.5               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).607/2021

JACOB PULIYEL                                      Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(With applns for clarification/directions/appropriate orders, (With
applns for exemption from filing O.T., intervention/impleadment)
 
Date : 15-03-2022 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE L. NAGESWARA RAO
         HON'BLE MR. JUSTICE B.R. GAVAI

For Petitioner(s) Mr. Prashant Bhushan, AOR
                    Ms. Cheryl D’ Souza, Adv.

For Respondent(s) Mr. Tushar Mehta, Ld. SG
Mr. K.M.Nataraj, Ld. ASG
Ms. Aishwarya Bhati, Ld. ASG 
Mr. Rajat Nair, Adv.
Mr. Kanu Agrawal, Adv.
Mr. Ketan Paul, Adv.
Mr. Mayank Pandey, Adv.
Mr. Gurmeet Singh Makker, AOR    

Ms. Aishwarya Bhati, Ld. ASG 
Mr. Aman Sharma,Adv.
Ms. Shivika Mehra,Adv.
Mr. Mavendra Singh,Adv.               
Mr. B.L.N.Shivani,Adv.
Ms. Kirti Khangarot,Adv.
Ms. Ameya Vikramaditya Thanvi,Adv.
Ms. Manisha Chava,Adv.
Mr. Ayush Mishra,Adv.
Mr. Nithin Puluvari,Adv.
Mr. Mayank Pandey,Adv.

BBIL (R-4) Mr. Gurukrishnakumar, Sr. Adv.
Mr. Vipin Nair, AOR
Mr. P.B. Suresh, Adv.
Mr. Sughosh Subramanian, Adv.
Mr. Agnish Aditya, Adv.
Mr. Arindam Ghosh, Adv.        
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Serum Institute of Shyel Trehan,Adv.
India               Ms. Malvika Kapila, AOR

Bhagya Yadav,Adv.
Mr. Tanwangi Shukla,Adv.

                    Mr. Shailesh Madiyal, AOR

Madhya Pradesh Mrinal Gopal Elker, AOR
Mr. Manish Yadav, Adv.
Ms. Pratibha Yadav, Adv.

Maharashtra Mr. Rahul Chitnis, Adv.
Mr. Sachin Patil, AOR
Mr. Aaditya A. Pande, Adv.
Mr. Geo Joseph, Adv.

Ms. Shwetal Shepal, Adv.

                    Ms. Jyoti Mendiratta, AOR

Tamil Nadu Mr. Amit Anand Tiwari, AAG.
Dr. Joseph Aristotle S., AOR.
Ms. Mary Mitzy, Adv.
Ms. Devyani Gupta, Adv.

Ms. Meenakshi S. Kamble, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.
Ms. Kavita S. More, Adv.
Mr. Naresh Kumar, AOR                    

          UPON hearing the counsel the Court made the following
                             O R D E R

  List on 21.03.2022 at 2.00 p.m. as part-heard.

     (B.Parvathi)                            (Anand Prakash)
     Court Master                              Court Master
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